TQ I’UBLIS].:IED IN PART i SECTION 3 (i) OF THE GAZETTE OF INDIA

oA INO.

GOVVERNMENT OF INDIA
MINISTRY OF FINANCE =
DIPARTMENT OF REVENUG
‘ENTRAL BOARD OF DIRECT TAXES

NEW DELIH, TIE uUMIx.a.gL. 1999
T T Ok e

NOTIFICATION
(INCOMEL TAX) :
cloust” _
In exercise ol ilie powers confemmed by the sub-clause (iv) of, (23C) section 10 of

tie Income tax Act, 196143 of 1961) , the Central Government hereby nofifies the “Adult Training
Centre(Trust)! for the Blind, Ahmedabad” for the purpose of the said sub-clause for the assessment years
1995-96 to 1997-98 subject to the following conditions, namely: S ,

i) the nssessee will apply its income, or accurnulate for application, whotly and exclusively
to the objects for which it is establislied: l

(it} the assessee will not invest or deposit its funds {other than voluntaty contributions
teceived and inaintained in the forn of jewellery, furniture efc.) for any. period during
the previous years relevant to the assessment years mentioned above ofher wise than in
any one or more of the forms or modes specified in sub-section (5) of Section 11;

(i) ~ this notification will not apply in relation to any income being profits and gains of
business, unless the business is incidental to the atlainment of the objectives of the
assessee and separate books of accounts ate maintained in respect of such business.

(SAMAR BHADRA)
UNDER SECRETARY TO THE GOVERNMENT OF INDIA
NOTIFICATION ND.[ l mCi { E.NC. 197/36/98-ITA1)
1o

The Manager,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
(Newr Rajourt Gisden), New Dethi.
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